
High Court Of Judicature At Allahabad

OFFICE MEMORANDUM

No. 159/Admin(Services)/2021 Dated: Allahabad : March 27, 2021

The following  Civil  Judges  (Junior  Division)  /  Additional  Civil  Judges
(Junior  Division)  /  Judicial  Magistrates/Metropolitan  Magistrates  have  been
transferred to the places indicated against their names below. They shall keep
themselves ready to hand-over charge at their present place of posting April
09, 2021 afternoon. 

No representation shall be moved by the officer until he/she has
joined at transferred place.

The notification regarding their inter-se posting at the station to which
they have been transferred will follow.

Sl.N. ID Name of Officers
S/Sri/ Smt./Km./
Sushri

Present Place of 
posting

Place to which 
transferred 

1. UP3458 Sushri Shivani Agra Rampur

2. UP3290 Sushri Ameey 
Bhashini

Aligarh Fatehpur

3. UP3686 Sushri Alka Singh Ambedkar Nagar Mathura

4. UP3346 Sushri Nimisha 
Gupta

Auraiya Jewar-  G.  B.
Nagar

5. UP3271 Smt. Anshika Lal Azamgarh Moradabad

6. UP3576 Sushri Preeti Yadav Azamgarh Fatehpur

7. UP3496 Amit Kumar Yadav Basti Mau

8. UP2385 Smt. Surekha Bulandshahar  –  Dibai
(Gram Nyayalaya)

Lalitpur

9. UP3343 Sushri Shubhi 
Agrawal

Bulandshahar Pilibhit

10. UP2483 Sushri Akansha 
Bansal

Etah Khurja-
Bulandshahar

11. UP3749 Sushri Sangeeta 
Gautam

Gonda Agra

12. UP2299 Sushri Shital 
Priyadarshi

Gorakhpur - Gola Jhansi

13. UP2370 Arun Kranti 
Yashodas

Hardoi Pratapgarh

14. UP2287 Akash Verma Hardoi Varanasi

15. UP3438 Prabhat Kumar 
Dubey

Kasia- Kushinagar Sant  Kabir
Nagar

16. UP2496 Sushri Ankita Singh Lakhimpur Kheri Lucknow

17. UP2539 Smt. Neelam Verma Pratapgarh Deoria

18. UP2514 Sushri Bhavya 
Srivastava

Pratapgarh Faizabad

19. UP2434 Peeyush Bhartiya Kunda- Pratapgarh Lucknow

20. UP2430 Sushri Varnika 
Shukla

Pratapgarh Jalaun at Orai 

21. UP3219 Ashutosh Prashant 
Shukla

Sant Kabir Nagar Barabanki

22. UP3609 Smt. Priya Sant Kabir Nagar Lucknow



23. UP2612 Sunil Shekhar Sonbhadra - Duddhi Jhansi

24. UP3799 Naseem Ahmad Unnao Barabanki

25. UP2448 Meenal Chawla Varanasi Shahjahanpur

26. UP2534 Smt. Jyotsna Singh Kanpur Nagar Aligarh

27. UP3442 Yasha Sharma Jaunpur Lucknow

28. UP3756 Abhilasha Mau Bulandshahar

29. UP3398 Sushri Shikha Singh Balrampur Unnao

30. UP3580 Shamveel Rizwan Chandauli Sultanpur

BY ORDER OF THE COURT,

Sd/-
                       (ASHISH GARG)

          REGISTRAR GENERAL

No. 159(i)/Admin (Services)/2021 Dated: Allahabad : March 27, 2021
Copy forwarded for information and necessary action to:

1. The Executive Chairman, U.P. State Legal Services Authority, 3rd 
Floor, Jawahar Bhawan Annexe, Lucknow-226001

2. The Pramukh Sachiv, Niyukti, U.P. Shasan, Lucknow

3. The Pramukh Sachiv, Nyay Evam Vidhiparamarshi, U.P. Shasan, 
Lucknow

4. The Director, Inst. of Judicial Training & Research, UP, Lucknow 
(Information available on E-mail)

5. All the District & Sessions Judges, Sub-ordinate to High Court of 
Judicature at Allahabad (Information available on E-mail)

6. The Senior Registrar, High Court, Lucknow Bench, Lucknow 
(Information available on E-mail)

7. The Registrar (Judicial) (Confidential), High Court, Allahabad

8. The Registrar (Judicial) (Computer), High Court, Allahabad

9. The Joint Registrar (Judicial) (Budget), High Court, Allahabad

10. The Assistant Registrar (Admin. A-3) Section, High Court, Allahabad

11. P.S. to Hon’ble Judges, with the request to place this notification 
before the Hon’ble Judges sitting at Allahabad & Lucknow for their 
Lordship’s kind perusal. (Information available on E-mail).

 
BY ORDER OF THE COURT, 

Sd/-
                     (RAN VIJAY PRATAP SINGH)

   JT. REGISTRAR (J) (SERVICES)




